IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date 27.05.2026
c.C
N .
case No Applied For
' CRLMP- . |order ptd. 2026-07- (Se:
40589/20261(27.05.2026 629/2026 S.K.SAHU 07 No-
' FAO- . |order ptd. 2026-05- (Se:
40590/202627.05.2026 591/2026 M R ROUTRAY 20 No-
. FAO- . |Order Dtd. 2026-05- (Se:
40591/2026(27.05.2026 590/2026 M R ROUTRAY 20 Moo
(Se:
BLAPL- COURT NO. |Order Dtd. 2026-05-
40592/2026(27.05.2026 12850/2025 R DAS o 25 BATL-2 T?;
(Se:
ABLAPL- SATYASAT COURT NO. |Order Dtd. 2026-05-
40593/20261(27.05.2026 5657/2026 |PRADHAN 8 26 TS;
BLAPL- COURT NO. |Order Dtd. 2026-05- (Se:
40594/20261(27.05.2026 4784/2026 R K MALLICK 8 26 Ts;
(Se:
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT -
40595/2026(27.05.2026 15920/2026 P K JENA o 1 BRANCH-8 TS)
(Se:
WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT -
40596/20261(27.05.2026 15928/2026 P K JENA 8 o1 BRANCH-7 Eg)
(Se:
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT -
40597/20261(27.05.2026 15923/2026 P K JENA g o1 BRANCH—7 Eg)
(Se:
WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT -
40598/20261(27.05.2026 15921/2026 P K JENA 8 o1 BRANCH-1 i;)
(Se:
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT -
40599/20261(27.05.2026 15918/2026 P K JENA 8 o1 BRANCH-1 23)
WRIT (e
WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH =
40600/20261(27.05.2026 15916/2026 P K JENA 8 o1 (DIVISION Tizv
BENCH-2) ‘
(Se:
WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT -
40602/20261(27.05.2026 15912/2026 P K JENA 8 o1 BRANCH-1 No




WP (C) -

COURT

NO.

Order

Dtd.

2026-05-

(Se:

40603/2026 [27.05.2026  |/c4 "o 0. [P K JENA . 1 E?;
CRLA- COURT NO. Order Dtd. 2026-05- (Se:

40604/2026(27.05.2026 |, . |R SAHOO . e 23;
WP (C) - COURT NO. |Order Dtd. 2026-05- (Se:

40605/2026 [27.05.2026  |Jcy0) o0 [P K JENA . 1 23;
WP (C) - COURT NO. |Order Dtd. 2026-05- (Se:

40606/2026(27.05.2026 | oo "0, [P K JENA . o 23;
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT ©

40607/2026 [27.05.2026 [Tyl o0 [P K JENA . o RANCH-5 22)
WP (C) - COURT NO. |Order Dtd. 2026-05- (Se:

40609/2026 [27.05.2026 |/, 7,50 [P K JENA . 1 gg;
WP (C) - COURT NO. |Order Dtd. 2026-05- (Se:

40610/2026 [27.05.2026 [T e 50 [P K JENA > oub 5 gg;
(Se:

WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT ©

40612/2026 [27.05.2026 |1 0y’ n0. P K JENA > oLD s R ANCH-1 23)
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT ©

40613/2026 [27.05.2026 |/, 207o 0 [P K JENA > oLD 1 R ANCH-S 28)
WP (C) - COURT NO. Order Dtd. 2026-05- (Se:

40615/2026 [27.05.2026  |Tcoc, 50 [P K JENA > onb o 28;
WP (C) - COURT NO. Order Dtd. 2026-05- (Se:

40616/2026 [27.05.2026  |/c22¢ o0 [P K JENA > oLD 1 28;
' WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT (Se.
40618/2026 [27.05.2026  |7,550 50, IS K RATH > onb o RRANCH-1 New.
' WP (C) - COURT NO. |order Dtd. 2026-05- (Se:
40619/2026 |27.05.2026  |J 10,70, IS K SAHOO > onb o .
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT ©

40620/2026 |27.05.2026 [T /00,0 IS K SAHOO > onb o R ANCH-2 28)
' WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT (Se:
40621/2026(27.05.2026 | coo2”, o 1S K SAHOO 5 onD o RRANCH-1 INew
' CRLMC- COURT NO. |order Dtd. 2026-05- (Se:
40622/2026 |27.05.2026 | o700 o A K NANDY 5 onD 20 .
' WA- COURT NO. |order Dtd. 2026-05- (Se:
40624/2026 [27.05.2026  |¢'y oo,e [A K NAYAK > onb 20 .
' WA- COURT NO. |order Dtd. 2026-05- (Se:
40625/2026 |27.05.2026 |, o0, R C MUDULI > onb 20 .




' WA- COURT NO. |order Dtd. 2026-05- |WRIT (Se:
40626/2026(27.05.2026 |00, . R C MUDULI > onD 20 PPEAL e
' WP (C) - COURT NO. |order Dtd. 2026-05- (Se:
40627/2026 [27.05.2026  |Jc o) 50, |S.C.D.DASH > onD 1 R
' WA- COURT NO. |order Dtd. 2026-05- (Se:
40628/2026 |27.05.2026  |)c7 o0, R C MUDULI > onb 20 R
' CRLMC- COURT NO. |order Dtd. 2026-05- (Se:
40629/2026 [27.05.2026 |, o2 o [R.K.BISOI > onb s R
' WA- COURT NO. |order Dtd. 2026-05- (Se:
40630/2026 (27.05.2026  |3>° o, R C MUDULI > oLD 20 oo
' WA- COURT NO. |order Dtd. 2026-05- |WRIT (Se:
40631/2026(27.05.2026 |,/ 0. R C MUDULI > onD 20 ADPEAL oo
(Se:
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT ©
40632/2026 [27.05.2026  |J 52070, |S.C.D.DASH > oLD 1 R ANCH-1 Tg)
CMP- COURT NO. Order Dtd. 2026-05- (Se:
40633/2026 [27.05.2026 | "o 0,c |S K SARANGI > onb s z;;
(Se:
WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT ©
40634/2026 [27.05.2026 |1, o7, 50, o |A. PATTANAIK > oLD 1 R ANCH-3 gg)
(Se:

CRLMC- COURT NO. Order Dtd. 2026-05-
40635/2026(27.05.2026 |7 . N.K.SATAPATHY > oLD s zg;
CRLMC- COURT NO. Order Dtd. 2026-05- (Se:
40638/2026 [27.05.2026 |7 /)", |G.R.PATRA > onb o 22;
FAO- COURT NO. Order Dtd. 2026-05- (Se
40640/2026 [27.05.2026  |,0" 0o [A.K.PANDA > oLD s gg;
FAO- COURT NO. Order Dtd. 2026-05- (Se:
40641/2026(27.05.2026 |, oo A.K.PANDA > oLD s 22;
WP (C) - COURT NO. Order Dtd. 9999-12- (Se:
40643/2026 [27.05.2026 |7, ,5%7 50, (3. D. MUDULI 50 " gg;
ABLAPL- COURT NO. |Order Dtd. 2022-03- (Se
40644/2026 (27.05.2026 .o >0 M R SAHOO 3 oip i BATL-2 Tg;
WP (C) - COURT NO WRIT (Se:
40645/2026 [27.05.2026  [J o4 o0, M R BARIK 5 R ANCH- 6 22;
CMP- COURT NO. Order Dtd. 2026-05- (Se:
40646/2026 (27.05.2026 |00 0, |R.MOHANTY 5 20 No-
35)
WP (C) - COURT NO. Order Dtd. 2026-07- (Se:
40647/2026(27.05.2026 |1 ioer” o |T BAG 5 3 No-

35)




WP (C) -

COURT

NO.

Order

Dtd.

2026-07-

(Se:

40648/2026 (27.05.2026 |/ 020 o0, |H K MOHANTA 5 b gg;
FAO- COURT NO. Order Dtd. 2026-05- (Se:

40649/202627.05.2026 469/2026 A.K.PANDA 5 19 No-
35)

FAO- COURT NO. |Order Dtd. 2026-05- (Se:

40650/2026 [27.05.2026  |,5" >0, [A.K.PANDA 5 s No-
35)

FAO- COURT NO. Order Dtd. 2026-05- (Se:

40652/202627.05.2026 480/2026 A.K.PANDA 5 19 No-
35)

' CRLMC- COURT NO. |order Dtd. 2026-05- |CRIMINAL |(Se:
40654/2026 [27.05.2026 | c5Jc7o o, [M.R.RAUTRAY 5 i Mrse R
(Se:

WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT ©

40655/2026 [27.05.2026 [ o200, (|H K MOHANTA 5 o R ANCH-3 Ei)
FAO- COURT NO. |Order Dtd. 2026-05- (Se:

40656/2026 [27.05.2026 |, 03" 0, [A.K.PANDA 5 s No-
51)

FAO- COURT NO. Order Dtd. 2026-05- (Se:

40657/2026 [27.05.2026 |, oo, [A.K.PANDA 5 s No-
51)

(Se:

WP (C) - ACHYUTANANDA COURT NO. Order Dtd. 2026-07- ©

40658/202627.05.2026 |} (3005006 [pPATTANATK 9 06 Ei)
(Se:

WP (C) - ACHYUTANANDA COURT NO. Order Dtd. 2026-07- ©

40658/202627.05.2026 |} (3065006 [pATTANATK 9 06 Ei)
FAO- COURT NO. Order Dtd. 2026-05- (Se:

40660/2026 [27.05.2026 | 2" o, [A.K.PANDA 5 s Ei;
(Se:

WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT ©

40661/2026 [27.05.2026 |1 520 o0, |B. BEHERA > oLD i R ANCH-] TZ)
FAO- COURT NO. Order Dtd. 2026-05- (Se:

40662/2026(27.05.2026 | .\'c . |A.K.PANDA > oLD s TZ;
FAO- COURT NO. Order Dtd. 2026-05- (Se:

40664/2026 [27.05.2026 | 0" o, [A.K.PANDA > onb s TZ;
FAO- COURT NO. Order Dtd. 2026-05- (Se

40665/2026(27.05.2026 | 0", |A.K.PANDA > onD 5 SZ;
FAO- COURT NO. Order Dtd. 2026-05- (Se:

40666/2026 [27.05.2026  |c/) oo,  [A.K.PANDA 5 onD s TZ;
' WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT (Se:
40667/2026127.05.2026 ) 5357 /5006 M SETHI 2 OLD 26 BRANCH-2 [No-




' CMP- COURT NO. |order Dtd. 9999-12- (Se:
40669/2026(27.05.2026 o 070 |S.MOHARANA 5 oLD 3 Moo
(Se:
WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT ©
40670/2026127.05.2026 1)1 694/202¢ B DBS 2 OLD 22 BRANCH-T ||,
(Se:
CRA- COURT NO. |Order Dtd. 2026-05- |CRIMINAL
40671/2026 |27.05.2026 |70 oo [P K MOHANTY 5 oL 25 APPEAL ?i;
CRLMC- COURT NO. Order Dtd. 2026-05- (Se:
40672/2026 |27.05.2026 |, oo 0o [M.R.BARIK 5 oD g ?i;
' CRA- COURT NO. |order Dtd. 2026-05- |CRIMINAL |(Se:
40674/2026 (27.05.2026 |,/ 227100, |S K MISHRA 5 oLD 55 ADPEAL R
' CRLMC- COURT NO. |order Dtd. 2026-05- (Se:
40675/2026 (27.05.2026 | /[2 o0 . |[B.TRIPATHY 5 oLn g oo
' CRLMP- COURT NO. |0rder Dtd. 2026-04- (Se:
40676/2026 |27.05.2026 |7 . |P.PANDA 5 oLn 55 oo
' CRLMP- COURT NO. |0rder Dtd. 2026-04- (Se:
40677/2026 |27.05.2026 | o0 . [Y.DAS 5 OLD s Moo
' CRLMC- COURT NO. |order Dtd. 2026-05- (Se:
40679/2026 |27.05.2026 |0 270 o [U.P.BAG 5 oLD e Nae
' CRLMC- COURT NO. |order Dtd. 2026-05- (Se:
40680/2026 |27.05.2026 |01 0o o [U.P.BAG 5 OLD 1: Moo
' CRLMC- COURT NO. |order Dtd. 2026-05- |CRIMINAL |(Se:
40681/2026 |27.05.2026 | 00 0 o |SS BISWAL 5 oLD 1: MISC oo
' CRLA- COURT NO. |0rder Dtd. 2026-05- (Se:
40682/2026 (27.05.2026 |00 M.R.RAUTRAY 5 oLn e oo,
' CRLMC- COURT NO. |order Dtd. 2026-05- (Se:
40683/2026 |27.05.2026 |70, oo [N.MALLICK 5 oL o Moo
' CRLA- COURT NO. |order Dtd. 2026-06- (Se:
40684/2026(27.05.2026 |, 00 o M.K.SWAIN : 30 o
FAO- COURT NO. |order Dtd. 2026-05- (Se:
40686/2026 |27.05.2026 | 1o o0 . |G.N.SETHI : 25 Noe
CRLMC- COURT NO. |Order Dtd. 2026-05- (Se:
40687/2026 |27.05.2026 | 7c 0o . [Y.DAS : e Noe
WP (C) - COURT NO. |order Dtd. 9999-12- (Se:
40691/2026 |27.05.2026 | o000 M. DAS 50 1 R
(Se:
ABLAPIL- COURT NO. Order Dtd. 2026-05-
40692/2026 |27.05.2026 S o2 0o [B S SWAIN T 50 BATL-1 Tg;
(Se:
ABLAPL- COURT NO. |Order Dtd. 2026-05-
40693/2026 |27.05.2026 (/o )0 [B S SWAIN T e BATL-1 Tg;
(Se:
ABLAPL- COURT NO. |Order Dtd. 2026-04-
40694/202627.05.2026 |5 77 |R K MALLICK : 55 No-

13)




WP (C) - COURT NO. |Order Dtd. 2026-05- ©

40697/2026(27.05.2026 | ) o-0", o [R. K. BARIK c 1 $g)
WRIT (se.
WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH =
40698/2026(27.05.2026 |1 o170 [P K. JENA c o DTVISTON ?82‘
BENCH-1) '
(Se:

WP (C) - COURT NO. |Order Dtd. 2026-05- ©
40699/2026(27.05.2026 |15 00" |R. SAMAL c o6 No-
102"
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT ©

40700/202627.05.2026 |1 003] pg5 [P+ K. JENA p o1 BRANCH-2 gg)
CMP- COURT NO. Order Dtd. 2026-05- (Se:

40701/2026(27.05.2026 | co-" ) M. BEHERA c e No-
50)
WP (C) - COURT NO. Order Dtd. 2026-05- (Se:

40702/2026 [27.05.2026 |5 00”0 |K. DAS c 5 Eg;
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- [WRIT ©

40703/2026(27.05.2026 52000, [P K. JENA : 1 R ANCH-8 z;)
(Se:

WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT ©

40706/2026(27.05.2026 | /3" 0o M. R. SAHOO 5 onD " RANCH—6 TZ)
WRIT se
WP (C) - COURT NO. Order Dtd. 9999-12- |BRANCH ©
40708/2026(27.05.2026 |15y 0, [R. N. BARIK 5 onD " (DTVISTON Tiz'
BENCH-2) '
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT ©

40710/2026(27.05.2026 |1 o 0" o A, K. DEI > onD o1 ERANCH—6 gg)
WP (C) - COURT NO. Order Dtd. 9999-12- (Se:

40712/2026(27.05.2026 |1 5 0" ) [KSHITISH > onD 31 22;
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT ©

40714/2026(27.05.2026 |1, 50", [R. N. BARIK 5 oL o ANCH-G gg)
WP (C) - COURT NO. |Order Dtd. 9999-12- (Se:

40715/2026(27.05.2026 |1 g/5 0, [R. N. BARIK > onD i gg;
(Se:

BLAPL- SRINIBAS COURT NO. Order Dtd. 2026-05-

40716/2026127.05.2026 [/ 095 /5006 IMOHANTY 2 OLD 26 gg)
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT (Se:
40717/2026127.05.2026 |00 5056 R- N. BARIK 5 OLD 01 BRANCH-1 INo-.
(Se:

WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT ©

40718/2026(27.05.2026 |; o) )0, [R. N. BARIK > onb 31 eaNCHos NO




WP (C) - COURT NO. Order Dtd. 9999-12- |[WRIT ©

40719/2026 [27.05.2026  |Icgc) o0, [R. N. BARIK > oLD " R ANCH-3 Ei)
WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT (Se:
40720/2026 [27.05.2026 1350070 (|R. SAMAL > onb 0e ERANCH-1 Nec
WRIT se
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH &
40721/2026(27.05.2026 |00 0" o M. MISHRA > oLD s (DTVTSTON §i7‘
BENCH-3) '
(Se:

CRLA- COURT NO. Order Dtd. 2026-05- |CRIMINAL

40723/2026(27.05.2026 |S 7 |G. SAHOO > oLD o A DPEAL ?i;
CRLA- COURT NO. |order Dtd. 2026-05- |CRIMINAL |(Se:
40724/2026 (27.05.2026 |, o7 o, [G. SAHOO > onb s ADPEAL .
(Se:

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT ©

40725/2026 |27.05.2026 |/ 02l 00 A, C. R. DAS > oLD 1 R ANCH-8 g;)
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- ©

40726/2026 [27.05.2026 |1 2207, |P. CHHULI > oLD 1 g;)
WP (C) - COURT NO. Order Dtd. 2026-05- (Se:

40727/2026 [27.05.2026 [T 23050, |P. CHHULI > onb o ZS;
(Se:

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT ©

40728/2026 [27.05.2026  |Jc4>) o0, |T. K. NAYAK > oLD 1 R ANCH-1 gg)
WP (C) - COURT NO. |Order Dtd. 2026-05- (Se:

40729/2026(27.05.2026 |/ )"0 |T. K. NAYAK > oLD b Sg;
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT ©

40730/2026 |27.05.2026 |1 50000 |T. SHAIN > onb i R ANCH2 28)
WP (C) - COURT NO. Order Dtd. 2026-05- (Se

40731/2026 [27.05.2026 | /07,0 |A. K. PANDA > oLD 1 28;
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT ©

40732/2026(27.05.2026 |/ Ce”, 0o [P. K. JENA > oLD b R ANCH-8 gi)
WRIT (se.
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH &
40733/2026(27.05.2026 | /o707, 0o [P, K. JENA > oLD b (DTVTSION T83‘
BENCH-1) ‘
WP (C) - COURT NO. Order Dtd. 2026-05- (Se:
40734/2026(27.05.2026 |1 o 00" 0 M. NAIK 5 oLD 1 TS;'
(Se:

WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT ©

40735/2026 |27.05.2026 |1 0ol 0, M. NAIK > onb 1 manchg NO




WP (C) -

COURT

NO.

Order

Dtd.

9999-12-

40736/2026 |27.05.2026 | ocr oo . |T. BAG 20 3 Ti;
WP (C) - COURT NO. Order Dtd. 2026-07- (Se:
40737/2026 |27.05.2026 |1 011 50y6 T BRG 20 05 Ti;
CRLMP- COURT NO. |Order Dtd. 2026-05- (Se:
40739/2026 |27.05.2026 | oo . [R.DAS 20 55 Ti;
(Se:

ABLAPL- COURT NO. |Order Dtd. 2026-05-
40741/202627.05.2026 5555/2026 A MOHANTY 20 o1 Zi;
MSA- COURT NO. |Order Dtd. 9999-12- (Se:
40751/2026(27.05.2026 |, "0 J. SAHOO 20 0 No-
41)
(Se:

CRLMC- COURT NO. |Order Dtd. 5000-01-
40758/2026 |27.05.2026 |00, o, |H K PANDA 20 o1 Ti;
(Se:

CRLMC- COURT NO. |Order Dtd. 2026-05-
40784/2026(27.05.2026 |70 o |P.K.BARIK 20 1 25;
CRLMC- COURT NO. |order Dtd. 2026-01- |CRIMINAL |(Se:
40785/2026 |27.05.2026 |, (oo ooc [B.C.PANDA 1s i e .
CRLMC- COURT NO. |Oorder Dtd. 2026-06- (Se:
40789/2026(27.05.2026 | 070 o |D.SWAIN c 30 .
CMP- COURT NO. |Order Dtd. 9999-12- (Se:
40791/2026(27.05.2026 |g.0 0 - |SANGRAM 5 oL " R
CMP- COURT NO. |Order Dtd. 9999-12- (Se:
40792/2026 |27.05.2026 |oo oo . [R.SWAIN 5 oL 31 o
CMP- COURT NO. |Order Dtd. 2026-05- (Se:
40793/2026 |27.05.2026 |-, oo |P.N.NAYAK > onb 50 Nee
ABLAPL- COURT NO. |order Dtd. 2026-05- (Se:
40794/2026 (27.05.2026 [, o oo R DAS > onb ol .
(Se:
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT ©
40795/2026 |27.05.2026 | ooe oo [A. MOHANTY 20 31 R ANCH-3 Ei)
CMAPIL- COURT NO. Order Dtd. 2026-05- (Se
40796/2026 |27.05.2026 |, > . [M.NAIK 50 s Ei;
FAO- COURT NO. Order Dtd. 2026-05- (Se:
40797/2026 |27.05.2026 |75 o, |A.K.PANDA 50 75 Ei;
ABLAPL- COURT NO. |Order Dtd. 2026-05- _ (Se:
40798/202627.05.2026  [S )0 50, (B B ROUT 20 26 BAIL-1 No-.
(Se:

ABLAPL- GYANA RANJAN COURT NO. |Order Dtd. 2026-05-
40799/2026 |27.05.2026  |Co s /n006 |ppar 50 e BATL-2 No-

12)




8

9

0

1

)2

FAO-

COURT NO.

Order

Dtd.

2026-05-

(Se:

40800/2026(27.05.2026 |Soo .K.PANDA 50 s $2;
FAO- COURT NO. |Order Dtd. 9999-12- (Se:
40801/2026 [27.05.2026 |30 o000 .K.PANDA 50 0 TEI
BLAPT,~ COURT NO. |Order Dtd. 2026-05- (Se:
40802/2026(27.05.2026 |20 [P K MOHANTY i 1 BAIL-1 Tg;
ABLAPL- COURT NO. |Order Dtd. 2026-04- _ (Se:
40803/2026(27.05.2026 | " |H K PATRA i o BATL-2 Nes
(Se:
ABLAPL- COURT NO. Order Dtd. 2026-05-
40804/2026 [27.05.2026 |2 27 0 00c SAHOO T4 55 BATL-1 ?Z;
(Se:
ABLAPL- COURT NO. Order Dtd. 2026-05-
40805/2026(27.05.2026 |0, 700 SAHU T 1 BAIL-2 Ti;
WRIT se
WP (C) - COURT NO. Order Dtd. 9999-12- |BRANCH <
40806/2026(27.05.2026 |/ oo’ oo [P, K. BARIK o0 o (DIVTSTON T;3'
BENCH-3) '
WP (C) - COURT NO. |Order Dtd. 9999-12- (Se:
40807/202627.05.2026 |/ 100" o B. B. MALLICK o0 o No-
123
WP (C) - COURT NO. Order Dtd. 9999-12- (Se:
40808/2026(27.05.2026 |/ oo’ B. B. MALLICK 50 " No-
123
CHIEF (Se.
WP (C) - Order Dtd. 9999-12- |[WRIT
40809/2026|27.05.2026 .K. JENA JUSTICE'S No-
15806/2026 COURT 31 BRANCH-3 |07
(Se:
WP (C) - COURT NO. Order Dtd. 9999-12- ©
40810/2026(27.05.2026 |/ one® oo SAMAL 50 0 T;)
FAO- COURT NO. Ord Dtd. 2026-08- MISC. (S
40811/2026|27.05.2026 .K.PANDA - [Yraer : APPEAL &
33/2026 23 07 No-!
SEC.
CHIEF |
40812/2026 27.05.2026 |"E(C)- K MOHANTY JUSTICE's [0rder btd. 2026-07- (Se:
14672/2026 09 No-!
COURT
CHIEF |
40813/2026(27.05.2026 [200° . |A.K.PANDA JusTICE's |Jp08F Prd. 20267057 oe
COURT o7
WP (C) - COURT NO. [Order Dtd. 9999-12- (Se:
40814/2026(27.05.2026 |/ 03", 0o P K DAS 50 i N
WRIT se
WP (C) - COURT NO. |Order Dtd. 2026-07- |BRANCH -
40815/2026 [27.05.2026 |1, 500" 0, P K MOHANTY 50 05 (DIVISION TEO'

BENCH-3)




WRIT

(Se:

WP (C) - COURT NO. [Order Dtd. 2026-07- |BRANCH _

40816/2026(27.05.2026 14655/2026 P K MOHANTY c.0. 20 09 (DIVISION Tig'

BENCH-3)

(Se:

WP (C) - COURT NO. [Order Dtd. 9999-12- |WRIT _

40817/20261(27.05.2026 16860/2026 P K DAS C.O0. 20 31 BRANCH-3 Ei)
FAO- COURT NO. |Order Dtd. 2026-05- (Se

40822/20261(27.05.2026 396/2026 A.K.PANDA C.O0. 20 19 Ei;
FAO- COURT NO. Order Dtd. 2026-05- (Se

40823/2026127.05.2026 414/2026 A.K.PANDA c.0. 20 19 Ei;
WP (C) - COURT NO. [Order Dtd. 2026-05- |[WRIT (Se:

40824/20261(27.05.2026 15278/2026 S. BEHERA C.0. 20 o1 BRANCH-2 |[No—1
FAO- COURT NO. [Order Dtd. 2026-05- (Se:

40825/2026127.05.2026 415/2026 A.K.PANDA C.O0. 20 19 No—
FAO- COURT NO. [Order Dtd. 2026-05- (Se:

40826/2026127.05.2026 416/2026 A.K.PANDA C.O0. 20 19 No—
FAO- COURT NO. [Order Dtd. 2026-05- (Se:

40827/2026127.05.2026 418/2026 A.K.PANDA C.O0. 20 19 No—
FAO- COURT NO. [Order Dtd. 2026-05- (Se:

40828/2026127.05.2026 419/2026 A.K.PANDA c.0. 20 19 No—
FAO- COURT NO. |[Order Dtd. 2026-05- (Se:

40829/2026127.05.2026 420/2026 A.K.PANDA c.0. 20 19 No—
FAO- COURT NO. |[Order Dtd. 2026-05- (Se:

40830/2026127.05.2026 447/2026 A.K.PANDA c.0. 20 19 No—
FAO- COURT NO. |[Order Dtd. 2026-05- (Se:

40831/2026(27.05.2026 451/2026 A.K.PANDA c.0. 20 19 No—
FAO- COURT NO. [Order Dtd. 2026-05- (Se:

40832/2026127.05.2026 45272026 A.K.PANDA c.0. 20 19 No—
FAO- COURT NO. [Order Dtd. 2026-05- (Se:

40833/2026(27.05.2026 457/2026 A.K.PANDA c.0. 20 19 No—
FAO- COURT NO. [Order Dtd. 2026-05- (Se:

40834/2026127.05.2026 458/2026 A.K.PANDA c.0. 20 19 No—
(Se:

WP (C) - COURT NO. [Order Dtd. 2026-03- |WRIT _

40835/2026127.05.2026 8096/2026 SANGRAM C.O0. 1o 19 BRANCH-7 iz)
(Se:

WP (C) - COURT NO. [Order Dtd. 2026-06- |WRIT _

40836/2026127.05.2026 16859/2026 S.P.MALLICK C.0. 9 29 BRANCH-5 Eg)
CRLMP- SOUMYA Order Dtd. 2026-03- (Se

40601/2026127.05.2026 1522/2025 |PRAKASH PARHI GENERAL 13 Eg;
RVWPET- MANOJ KUMAR Petition With CIVIL (Se:

40608/202627.05.2026 234/2012 RANA GENERAL Annexures REVISION |No-!
CRLMP- Order Dtd. 2026-03- (Se:

40611/2026127.05.2026 1522/2025 B K DAS GENERAL 13 No—!




'3

4

'5

)

7

'8

CRLMP- SOUMYA Order Dtd. 2025-12- (Se:
40614/2026|27.05.2026 1522/2025 |PRAKASH PARHI GENERAL 15 No-.
CRLMP- SOUMYA Order Dtd. 2026-03- (Se:
40617/2026127.05.2026 1522/2025 |PRAKASH PARHT GENERAL 13 No—!
WPC (OAC) - |MANOJ KUMAR Petition With (Se:
40623/20261(27.05.2026 2889/2016 RANA GENERAL Annexures OA Branch No-:
WP (C) - SWAPNAJYOTI Order Dtd. 2026-05- |WRIT (Se:
40636/20261(27.05.2026 14959/2026 |JENA GENERAL 26 BRANCH-2 [No-
ABLAPL- RAJENDRA Order Dtd. 2026-05- (Se:
40637/2026127.05.2026 4947/2026 NARAYAN ROUT GENERAL 55 No—
WP (C) - Order Dtd. 2026-05- (Se:
40639/202627.05.2026 16468/2026 MANAS PATI GENERAL 52 No—
WRIT (Se:
WP (C) - MANASH RANJAN , BRANCH -
40642/202627.05.2026 30066/2023 [BAUG GENERAL Entire Order (DIVISION T;l‘
BENCH-3) |
(Se:

ABLAPL- DILLIP KUMAR Order Dtd. 2026-05-
40651/202627.05.2026 5351/2026 |INANDA GENERAL 20 BAIL-2 TZ;
(Se:

CRLREV- DILLIP KUMAR Order Dtd. 2026-05-
40653/20261(27.05.2026 357/2026 NANDA GENERAL 20 TZ;
ABLAPL- MANORANJAN Order Dtd. 2026-04- (Se:
40663/20261(27.05.2026 3699/2026 |PRADHAN GENERAL 29 BAIL-1 No-
WRIT (Se:
WP (C) - SUJAY SHANKER Order Dtd. 2026-05- |BRANCH -
40668/2026127.05.2026 14792/2026 |SINGHDEO CENERAL 14 (DIVISION T;l,
BENCH-3) |
(Se:

ABLAPL- SOUMYARANJAN Order Dtd. 2026-05-
40673/20261(27.05.2026 50211/2026 |PATKRAY GENERAL 19 ?21‘
WP (C) - SOUMYARANJAN Order Dtd. 2026-05- |WRIT (Se:
40678/2026|27.05.2026 15492/2026 |PAIKRAY GENERAL 22 BRANCH-2 |No-!
WP (C) - MANOJ KUMAR Order Dtd. 2022-01- |WRIT (Se:
40688/20261(27.05.2026 38653/2021 RANA GENERAL 04 BRANCH-2 |No-
CRLMP- Order Dtd. 2025-12- (Se:
40689/20261(27.05.2026 1522/2025 B K DAS GENERAL 15 No-
(Se:
WP (C) - SUBHANKAR Judgement Dtd. 2026- |WRIT ~
40690/20261(27.05.2026 3845/2026 |PRUSTY GENERAL 03-24 BRANCH-4 TZ)
FAO- MANOJ KUMAR Order Dtd. 2025-03- [LSC- (Se:
40738/202627.05.2026 61/2019 RANA GENERAL 26 APPEAL No—

SEC.

BLAPL- KHUSBU Order Dtd. 2026-05- (Se:
40818/2026(27.05.2026 2005/2026 |PANTGRAHT GENERAL o1 No-
WP (C) - SUBHANKAR Order Dtd. 2026-04- (Se:
40819/2026(27.05.2026 5357/2026 |PRUSTY GENERAL 20 No-




WRIT

(Se:
WP (C) - SUBHANKAR Order Dtd. 2026-04- |BRANCH
40820/2026 [27.05.2026  |¢0cio 00 oo GENERAL 20 (DTVISTON Ti7'
BENCH-3) ‘
ABLAPIL- KHUSBU Order Dtd. 2026-05- (Se:
40821/2026 [27.05.2026  [c .l oooc [oANTORAHT GENERAL 1 Ti;'
WP (C) - Order Dtd. 2025-09- |[WRIT (Se:
40685/2026 (27.05.2026 |, 200”0 P K MISHRA GENERAL s R ANCH-] ?g;
ABLAPL- Order Dtd. 2026-05- (Se:
40695/2026(27.05.2026 R P BHAGAT GENERAL . BATL-2 No-
5234/2026 19 o)
WP (C) - Order Dtd. 2026-05- |WRIT (Se:
40696/2026(27.05.2026 |, =2" IS K NAYAK GENERAL 05 ERANCH-1 INew
WRIT (se
WP (C) - Order Dtd. 2026-05- |BRANCH -
40704/2026 |27.05.2026  |3,52% 50,5 A T NAYAK GENERAL 50 (DTVISTON Til'
BENCH-2) ‘
Order Dtd. 2002-09- (Se:
40705/2026|27.05.2026 |SA-92/1987 |P K MISHRA GENERAL oe . No-
111
CRLMP- Order Dtd. 2020-05- |[WRIT (Se:
40707/2026 [27.05.2026 |0, |S BISWAL GENERAL 3 R ANCH-8 gg;
FAO- Order Dtd. 2020-11- [LSC- (s
40709/2026(27.05.2026 B R SENAPATI |GENERAL raer . APPEAL €
632/2012 26 No-
SEC.
0JC- Order Dtd. 2007-08- (Se
40711/2026 [27.05.2026 |50 oo |l BEHERA GENERAL o .
0Jc- (Se:
40713/2026 [27.05.2026 |57 1 oo, [P K BARIK GENERAL .
ABLAPI,— Order Dtd. 2026-03- (Se:
40722/2026 |27.05.2026 5.0 00, [G. SAHOO GENERAL o BATL-1 .
BLAPL- SAILENDRA Order Dtd. 2026-05- (Se:
40740/2026 [27.05.2026 | g0 5o, [lot GENERAL 5 .
(Se:
WP (C) - SARAT KUMAR Order Dtd. 2026-05- |[WRIT ©
40742/2026127.05.2026 111375 /5024 | PRADHAN GENERAL 22 BRANCH-4 TZ)
CONTC- Order Dtd. 2026-05- (Se:
40743/2026(27.05.2026 A. MOHANTY GENERAL . No-
2377/2026 18 i)
TRP (C) - Order Dtd. 2026-03- (Se
40744/2026(27.05.2026 |37, P. K. BEHERA |GENERAL L 8Potition, Anmexure, TZ;
ABLAPL- Order Dtd. 2026-05- (Se:
40745/2026 (27.05.2026  [.cS) o0 |G. DAS GENERAL s BATL-1 .
ABLAPI,- BINDU SAGAR Order Dtd. 2026-04- (Se:
40746/2026(27.05.2026 [, 00" o o oo GENERAL o .




0

1

2

3

4

WP (C) -

B. N.

Order

Dtd.

2026-05-

WRIT

(Se:

40747/2026127.05.2026  19440/2026 |SHADHANGI GENERAL 26 BRANCH- 6 gg;
WP (C) - Order Dtd. 2026-07- [WRIT (Ses
40748/202627.05.2026 |10y 5056 (S K PAL GENERAL 06 BRANCH-6 1:\312)—
WP (C) - Order Dtd. 2026-05- |[WRIT (Se:
40749/2026 [27.05.2026  |J 220 50 N K ROUT GENERAL s R ANCH-3 Ei;
WP (C) - Order Dtd. 2026-05- |WRIT (Se:
40750/202627.05.2026 25156/2025 R SAHOO GENERAL o BRANCH-1 INo—.
TRP (C) - Order Dtd. 2026-05- (Se:
40752/2026 |27.05.2026 |, o ,o00 . |S C BISWAL GENERAL s M.J.C .
WP (C) - Order Dtd. 2026-05- (Se:
40753/2026 [27.05.2026 |1 o000, (T SAHOO GENERAL o .
WP (C) - Order Dtd. 2026-05- |[WRIT (Se:
40754/2026 [27.05.2026 |7 2200, |J SAHOO GENERAL s R ANCH-S 22;
WP (C) - Order Dtd. 2026-05- (Se:
40755/2026 [27.05.2026  |J ool 0, (T SAHOO GENERAL s Eg;
WP (C) - Order Dtd. 2026-05- (Se:
40756/2026 [27.05.2026 [T 5000, |J SAHOO GENERAL 5 Eg;
WP (C) - Order Dtd. 2026-05- |[WRIT (Se:
40757/2026 [27.05.2026 |7 220 o0, |J SAHOO GENERAL s R ANCH-3 Ei;
CRLMC- Order Dtd. 2026-05- (Se:
40759/2026 [27.05.2026 |, 'c"> o |H K PANDA GENERAL b Ei;
ABLAPI- Order Dtd. 2026-05- ~ (Se:
40760/2026 [27.05.2026 ()"0 |G SAHOO GENERAL o BATIL-1 .
CRLMC- Order Dtd. 2026-04- (Se:
40761/2026 [27.05.2026 | 07, |S ROUT GENERAL b oo
WP (C) - Order Dtd. 2026-05- (Se:
40762/2026(27.05.2026 |/ 300", | SAHOO GENERAL bl .
WP (C) - Order Dtd. 2026-05- |[WRIT (Se
40763/2026 [27.05.2026 |1 270", |J SAHOO GENERAL b R ANCH-S Eg;
WP (C) - Order Dtd. 2026-05- |[WRIT (Se:
40764/2026 [27.05.2026 [T o), 0, (T SAHOO GENERAL s R ANCH-3 Ei;
ABLAPI,- Order Dtd. 2026-04- (Se:
40765/2026(27.05.2026 B K MOHARANA |GENERAL : BATL-2 No-
1773/2026 15 1)
ABLAPIL- Order Dtd. 2026-05- (Se:
40766/2026(27.05.2026 o ¢~ - |B B MALLICK |GENERAL 25 No-

17)




1

2

3

BLAPL-

Order

Dtd.

2026-04-

(Se:

40767/2026127.05.2026 1784/2026 P K MOHANTY GENERAL 21 T?;

WP (C) - Order Dtd. 2026-05- |[WRIT (Se:

40768/202627.05.2026 15950/2026 & SAMAL GENERAL o1 BRANCH-5 I;i)_

WRIT (Se.

WP (C) - Order Dtd. 2026-05- |BRANCH -

40769/202627.05.2026 9958/2024 L D SAHOO GENERAL 27 (DIVISION ?89‘
BENCH-2)

WP (C) - Order Dtd. 2026-04- (Se:

40770/20261(27.05.2026 M BEHERA GENERAL . No-

1224/2026 07 |

109

FAO- Order Dtd. 2026-05- (Se:

40771/2026127.05.2026 A SAHOO GENERAL . No-

503/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se:

40772/2026127.05.2026 A SAHOO GENERAL ) No-

491/2026 20 ‘

109

FAO- Order Dtd. 2026-05- (Se:

40773/2026|27.05.2026 A SAHOO GENERAL : No-

490/2026 20 ‘

109

FAO- Order Dtd. 2026-05- (Se:

40774/2026127.05.2026 A SAHOO GENERAL ) No-

487/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se:

40775/2026|27.05.2026 A SAHOO GENERAL . No-

479/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se:

40776/2026|27.05.2026 A SAHOO GENERAL : No-

475/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se

40777/2026127.05.2026 A SAHOO GENERAL . No-

474/2026 20 ,

109

FAO- Order Dtd. 2026-05- (Se:

40778/2026|27.05.2026 A SAHOO GENERAL : No-

472/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se:

40779/2026|27.05.2026 A SAHOO GENERAL : No-

406/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se:

40780/202627.05.2026 A SAHOO GENERAL : No-

476/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se:

40781/2026(27.05.2026 A SAHOO GENERAL : No-

537/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se:

40782/2026(27.05.2026  |_ "0, A SAHOO GENERAL 20 No-

109




4

L5

19

7

8

_ ae (Se:

40783/2026 (27.05.2026 |°20 SAHOO GENERAL Order Dtd. 2026-05 No-
404/2026 20 ‘

109

FAO- Order Dtd. 2026-05- (Se:

40786/2026(27.05.2026 SAHOO GENERAL ’ No-
394/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se:

40787/2026127.05.2026 SAHOO GENERAL . No-
382/2026 20 ,

109

FAO- Order Dtd. 2026-05- (Se:

40788/202627.05.2026 SAHOO GENERAL : No-
363/2026 20 |

109

FAO- Order Dtd. 2026-05- (Se:

40790/202627.05.2026 SAHOO GENERAL : No-
526/2026 20 0o

N I C (Software Team)



